Annexure-5

Name of the corporate debtor: United India Shoe Corporation P Ltd ; Date of commencement of liquidation: 21.10.2022 ; List of stakeholders as on: 03.01.2023

List of operational creditors (Government Dues)

(Amount in %)
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Nungambakkam High Road,
Chennai
Income Tax Officer, TDS lsth°” dEduct“fO”S' Not Not
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Total 11,38,71,972| 8,16,30,445 11.12% 3,15,89,470 6,52,057
Note 1
Claims to the extent of Rs 3,15,89,470 were accepted as Contingent claimes due to the following reasons:
1) Differences in the Principal amount that were claimed during CIRP and Liquidation which requires further quantification of actual amount payable
2) Penal Charges that were requested to be waived by the erstwhile Monitoring Committee is pending before the Board of Trustees of EPFO awaiting final decisior
Note 2

Claims to the extent of Rs 652057 hav been rejected as the claims were not supported with copies of the orders passed. Order for outstanding demand of Rs 6,057 u/s Section 115 WE
for AY 2009-10 and another \claim relating to AY 2016-17 u/s 143(1) amounting to Rs 6,46,000, no supporting was submittec




